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Small scale formulation of insecti-
cides 

3848. DR. A. KALANIDHI: Vvill 
the 11L1ister of AGRICULTURE be 
pleased to state: 

(a) whether it is true that the 
Central Insecticide Board has tak-
en an attitude of indifference for the 
majority of the sn1all scale forn1ula~ 

tors in the matter of Registration and 
clarifying doubts. thus perpetuating 
monopolistic tendencies for ~he past 
2 to 3 years; 

(b) are Government aware tbat 
the large section of pesticide forn1U·· 
]ation industry comes under sick 
list; and 

(c) whether Government propose 
to lay down a time-bound pro-
gramme for cleari~ng the pending ap-
plications of Registrations and ~ lso 
issue substitute Registrations with 
the similar conditions of Tegistra-
tions as applied in the case where 
licences have already been issued? 

THE MINISTER OF STATE IN 
THE MINISTRY OF A.GRICULTURE 
AND RURAL RECONSTRUCTION 
(Sfmi R. V. SWAMINATHAN): 
(a) No, Sir. The Central Insecticid-
es Board does not deal with registra-
tion matters, which come under the 
purview o'f a separate statutorily 
constituted Registration ·Committee. 

(b) No, Sir. 
(c) The Government has started 

reviewing old pending cases of dif-
ferent types with a view' to expedi-
ting their disposal. 
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